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(b) whelher it is also a fact that the 
arbitrary suspension of a Union leader after 
his election to the Works Committee 
provoked this agitation; and 

(c) if so, what steps are being taken by 
Government to resolve this dispute? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI K. P. 
SINGH DEO):   (a)  No, Sir. 

(b) and (c). Do not arise. 

 
Retirement of top Executives    of Public 

Sector Enterprises   ' 

1568. SHRI VISHVAJIT PRITHVIJIT 
SINGH: Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that nearly sixty per 
cent of the top executives in the Pub- 

I      lie Sector  Enterprises  are going to retire 
within the next three or four years; and 

(b)   if   so,  whether  Government   have 
i      taken a note of such a situation and what 

steps Government propose :o take so 
that 

thi Public Sector Units maj   not face      a 
vacuum? 

THE MINISTER OF STATE IN THE 
MINISTRV OF FINANCE (SHRI PAT-
TABHI RAMA RAO): (a) Of the existing 
full time incumbents of the postu of Chief 
Executives and Functional Directors on the 
Boards of Central Public enterprises, 
nearly 60 per cent are expected to vacate 
their posts in thi next five years either on 
reaching the age of superannuation or 
completion of their tenure of deputation. 

(b) Government have taken a note of 
this situation. It is proposed to take suitable 
advance action so that the appointment ot a 
successor in a Board level vacancy in 
public enterprises is made before it arises. 
An advanced Management Programme has 
been organised by the Bureau of Public 
Enterprises for ihe first time to improve the 
managerial capabilities of the existing 
managers of public enterprises to facilitate 
smooth succession in top posts. 

Export of Steel 

1569. SHRI VISHVAIIT PRITHVIJIT 
SINGH: Will the Minister of COM-
MERCE be pleased to state: 

(a) whether Governmsnt have taken 
any steps to explore export markets for 
steel in view of its record productiom In 
the last year; and 

(b) if so, what are the details in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI-
MATI RAM DULARI SINHA): (a) Yes, 
Sir. 

(b) Steel Authority of India have already 
entered into a contract for export of 15000 
tonnes of HR Coils. Efforts are being made 
to export more quantity. 


